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Spec:lal AsslstalK'e to States 

2092. SHRI MOHAMMAD ISMAIL: 
SHRI C. K. CHAKRAPANI l 
SHRI K. RAMANI I 
SHRI UMANATH : 
SHRI P. GOPALAN : 

Will the Minister of FINANCE be 
pleased to state : 

(a) whether it is a fact that some State 
Governments have protested for their non-
inclusion in the list for providing Special 
Assistance to States ; and 

(b) if so, the names of the States which 
have protested against this and the nature of 
their protests ? 

THE MINISTER OF STATE IN THE 
MINISTRY OF FINANCE: (SHRI VIDYA 
CHARAN SHUKLA) I (a) and (b). The 
Governments of Bihar, Gujrat, Haryana, 
Maharashtra, Nalaland, Tamil Nadu and 
Uttar Pradesh have expre ... ed the view that 
the special accommodation recommended 
by the Planninl Commill6ion for certain 
States should be liven not on a selOL'tive 
basis to only those States which had gaps 
in resources, but should be distributed uni. 
formly amonl all States. 

The Special accommodation (by way of 
\ loans) is intended only for such States whicb 

in the assessment of the Planning Commis-
sion, may have Inescapable gaps in resources. 
As such, those States which arc not likely 
to have such gaps, would nnt be eligible for 
special accommodation and the question of 
distributinl sucb accommodation on a uni-
form basis dOel not arise. 

LOIUI Granted by Former Aaent of 
Iodlaa Be.ak la Coonoor 

2094. SHRI BABURAO PATEL: Will 
the Minister of FINANCE be pleased to 
state : 

(a) whether it Is a fact that a former 
apDI of Iho Indian Bank in Coonoor Irantod 
loans 10 fictitious persons worth several 
lakhs of rupees, takina advantaae of the 
liberaIisation of credit facilitica i 

(b) if so, the name of the alent and the 
amount involved ; and 

(c) the results of the Central Bureau of 
Investigation inquiry and the action taken 
allainst the former alent ? 

THE MINISTER OF STATE IN THE 
MINISTRY OF FlNANCE (SHRI VIDYA 
CHARAN SHUKLA) : (a) to (c). On 
receipt of information that the Agent of 
Indian Bank, Coonoor, in pursuance of a 
conspiracy with otbers convassed applications 
f.om a number of persons and granted loans 
~  September 1969 and March 1970 

on receipt of pecuniary advantage from 
them, a case has been registered by the 
Central Bureau of Investigation against Shri 
P. S. Evalappan, Agent of the Coonoor 
Branch of Indian BaDk and three others. 
The tOlal amount of loans granted to ficti-
tious persons is being verified by the Central 
Burearu 0 r Investigation. As the case is still 
under investigation by the Central Bureau 
of Investigation, action against the Agent 
will be coDsidcred by the bank after tbe 
result of tbe investigation is known. 

Plots for House Balldlng Co-Operatb., 
Societies In Deihl 

2095. DR. RAM SUBHAG SINGH ; 
Will the Minister of HEALTH AND 
FAMILY PLANNING AND WORKS, 
HOUSING AND URBAN DEVEWP-
MENT be pleased to state : 

(a) the prOllress made in allotting plota 
for House buildiDg to various Co-operative 
Societies in Delhi ; 

(b) What il the priority of the House 
Buildinll Co-operative Society consistinll 
of M.P.S. and otber persons; and 

(c) the reasons for delay in the allot-
mmt of plots. 

THE MINISTER OF STATE IN THB 
MINISTRY OF HEALTH AND FAMILY 
PLANNING, AND WORKS, HOUSING 
AND URBAN DEVEWPMBNT (SHRI 
PARIMAL GHOSH) i (a) 26 Societies of 




